
 

 

 

 

  

 

 

 

 

 

 

  

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Cont.Cas(C) [SH] 31/2012 


BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

02.05.2013 

List it again on 23-05-2013. 

Samantha 

JUDGE 



 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

CR(P)[SH] 26/2012 


      BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR 

SINGH 

02.05.2013 

List it again on 09-05-2013. 

Samantha 

JUDGE 



 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

WP(C)[SH] 188/2012 


      BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR 

SINGH 

02.05.2013 

List it again on 07-05-2013. 

Samantha 

JUDGE 



 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

WP(C)[SH] 222/2012 


      BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR 

SINGH 

02.05.2013 

List it again on 07-05-2013. 

Samantha 

JUDGE 



 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

WP(C)[SH] 221/2012 


      BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR 

SINGH 

02.05.2013 

List it again on 07-05-2013. 

Samantha 

JUDGE 



 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

WP(C)[SH] 80/2012 


      BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR 

SINGH 

02.05.2013 

List it again on 09 -05-2013. 

Samantha 

JUDGE 



 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MACApp. [SH] 1/2011
 

02.05.2013 

BEFORE 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH 

List it again on 06-05-2013. 

Samantha 

JUDGE 



 

 

 

 

 

  

 

 

 

 

 

 

         

      

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MC (Intest) [SH] 263/2011 

ALONGWITH 

TEST CASE 9SH0 1/11 

BEFORE
 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

02.05.2013 

Learned Counsel for the parties submitted at the Bar that the
 

application mentioning the terms of compromise between the parties
 

is filing within 3(three) days. 


List this case on 06-05-2013. 


JUDGE 

Samantha 



 

 

 

  

 

 

 

 

 

 

  

  

  

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

W.P.(C)SH 267/2012   


BEFORE
 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

02.05.2013 

Issue Rule. 


Exchange of pleadings is complete. 


List this case for hearing on 16.05.2013. 


JUDGE 

Samantha 



 

 

 

  

 

 

 

 

 

 

           

 

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

W.P.(C)SH 339/2012   


BEFORE
 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

02.05.2013 

Learned Counsel submits at the Bar that the petitioner will not file
 

rejoinder affidavit. 


List this case again on 08-05-2013. 


JUDGE 

Samantha 



 

 

 

 

 

  

 

 

 

 

 

 

        

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

W.P.(C)SH 358/2012   


BEFORE
 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

02.05.2013 

As prayed for by the Learned Counsel for the respondents, list this 

matter again on 07-05-2013. 

JUDGE 

Samantha 



 

 

 

  

 

 

 

 

 

 

   

  

 

 

 

 

 

 
 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

W.P.(C)SH 412/2010   

BEFORE
 

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH
 

02.05.2013 

As agreed to by the Learned Counsel for the parties 

List this case on 06-05-2013. 

JUDGE 

Samantha 


